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! Papers Laid

Hindi and English vcmun ub-
%uhcd 1n N tification No Sﬁ&ﬂ-

9)/ Tpt ,' 1783,1:: Delhs G-m:ne
B

h Fe y 1977,
under lub-lecuon ( o ucnon
133 of the cles Act,

1939 tugethet wnh an :xphnatory
memorandum.

(2) A statement (Hindy and En?].uh
Versions) s reasons for
delay 1n laying thy abuve Notufica-
tion,

[Placed in Library See N+ LT-970/77]

NOTIFICATIONS UNDER ALL IMDIA

Services AcT, 1951

g R (o wew Fag)
v, ¥ ooy s & wfew wradrr
o wfufegs, 1951 &7 @vq 3 #
Iwra (2) & wang fefafam
wifrgaame (ferdy auy wielt aeweT)
# ©F oF Wy @A 929 T @
g

(1) wreda swarafas aar (F47)
araar qungs faaw, 1977 WY fearw
19 oTE, 1977 & Wi & UwwA
¥ wiaga w®T Ao Ao fe
531(2) & wwifor g

(2) wvefr swvafes &ar (wat
¥ gz ghrafor)  wmEar wwee
fafraw, 1977 & femm 23 ek,
1877 & W@ ¥ T9va ¥ wlager
geqr o wo fo 940 A wwifi
gTa
[Placed n Library. See N» LT-971/77]

STATEMENT CORRBCTING ANSWER TO
UNSTARRED QUESTION No 4874 DATED
26-7-1977 re ERBCTION OF FFRTILIZER
PLANTS ON THE BASIS OF CoAL AS A PEED
STOCK AND PAPERs UNDER Com-
PANIES ACT, ETC

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
(SHRI H N. BAHUGUNA) : I beg to
lay on the Table—

(1) A statement correcting the reply
Even on the 26th ]u.ly, 1977@
74

nstarred
Shri Am&:gughndeﬁmd-

AUGUST 8, 1977 §

Papers Laid 4

ing erection of Fertilizer Plants
onthe bams of coal as a Feed Stock.
Placed in Library See N.LT-
972/77]

(2) A y each of the following papers
cop and Englsh versions)
u.nd.:r sub-section (1) of section
619A of the Compames Act, 1956 —

the Government

(1)(a) Review
on the ngof the Hindus-
tan Petroleum Corporation
I.-lmsued, Bombay, for the year
197

13 (b) Annunl Report of the Hindus-
Petroleum Corporation
Lumtad, Bombay, tor the year
1976 along wﬂ:h the Au ted
Accounts md

the comments
of the troller and
Auditor Guneng thercon

[Placed tn Library. See N> LT-973(77]

(u)(a) Review by the Govern-
ment on the working ot the
Brnidge and Roof Company
(Indi4) Lamated, Calcutta, for
the yiar 1974 §

(b) Annual Report of the Bridge
and Roof Company (India)
Limuted, C-:imm, !;Er :.11::

19 Wi
mtgd?“ﬁcmumﬁn and the
comments of the Comptroller
and Auditor General t

(m)(a) Review by the Government
on the working of the Bridge
and Roof Company (Indi)
Lmu“t;d Calr:u;u for the
period from 1st January, 197
to 315t March, 1976 )

(b) Annual Report of the Bridge
and Roof Company (lndu)
Limuted, Calcutta, for
period from 1st January, :9—;5
to 31st March, 1976 along with
Audited Accounts and the
comments of the Comptroller
and Auditor General

[€)] Twho ltuemcnu (Hmd: and
delay 1 lmns the
oned “at ttems () () and Cut)
[Placed wn Library, See N+ LT-974/77)

PAPERS UNDER COMPANIES ACT AND A

TURE G ATION  SHRT
SURJIT SINGH >: 1 beg to



